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BEFORE TIIE NATIONAL GREEN TRIBUNAL BEFORE PRATAP IIAFdYAI{ TMARI

EASTERN ZONE BENCH' KOLKATA

oRTGINAL APPLICATION (O.A.) NO. 23 l202slEz
NOTA|.]Y .THARSUGIJDA

REGD. t.lo. oN-01/13

su No....D.1b r... /..3. "i' b'
..APPLICANT

IN THE MATTEROF:
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N KUMARBADHEI
VERSUS

F ODISHA AND OTHERS RESPONDENTS

VIT ON BEHALF OF RESPONDEN T NO.05 TN COMPLIANCE WITII

ORDERDATED 03.01.2025

I, Sri Brajabandhu Bhoi, OAS (SAG), S/o-Late Yudhistir Bhoi aged about 53 years'

working as the Additional District Magistrate (General), Jharsuguda do hereby

solemnly state and a{firm as under:-

That I am authorised to file this Affidavit on behalf of Respondent No' 05 in

compliancewiththeorderdated03.oT.}o25passedbythisHon'bleTribunalinthe

instant matter.

2.Thatpursuanttotheorderdated03.0T.2025ofthisHon'bleNationalGreen

Tribunal, immediate action has been taken to ensure compliance, as detailed below,

i. That vide this office letter No. 13282/Judl dated 09.09.2025, the Tahasildar,

Jharsuguda was directed to serve the copy of notice issued by Registrar, National

GreenTribunal,EastemBench,KolkatatotheRespondentNo.0gi.e.M/SInfra

Engineers Private Limited, through its Managing Director' MSIL' Building'

Khapuria, MadhuPatna, Cuttack.

ii.AccordinglytheTahasildar,Jharsugudahasservedthecopyofthenoticetothe

Respondent No. 09 i.e. M/S lnfra Engineers Private Limited, through its Managing

Director,MSIL,Building,Khapuri4Madhupatna,Cuttackondtd.l2.09.2025vide

his letter No.5877, dtd.12.09.2025. (Copy of the letter No.5877ldt'12.09.2025 of

Tahasildar, Jharsuguda along with the served copy of the notice is attached as

Annexure-01 .
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I, Sri Brajabandhu Bhoi, oAS (sAG), S/o-Late Yudhistir Bhoi aged about 53 years,

working as the Additional District Magistrate (General), Jharsuguda do here by verify

that the contents of the above affidavit are true and coffect to the best of my knowledge

and derived from official records maintained by the Respondent No. 05 and nothing

material has been concealed therefrom.

Verified ur'[S\ on this l3th SePtembeYe\'M- bn*,X"^9eW
Df,PONENT

PRATAP NARAYANTMARI
NOTARY JHARSUGUDA

REGD. NO. ON-o1/13
lilOB. No.- 9437345360
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TAHASIT OFFICE: IHARSUGUDA
cortacs oq6f q- ??2Io2 E-Mai[ la!,itargrod@drJa

Dtsffic$ Jharsuguda,PlN: 768204 (Odishal

t,
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To

The Additional District Magistrate,

Jharsuguda.

Sub: Retum of served copy of,notice.

Ref: Your office letter no. 1328?lludl dtd. 09.09.2025

Sir,

With reference to the letter on the subject cited above, I am to retum herewith

the served copy of notice in connection with Original Application No, 2312025 W ot
Hon'ble NGT, Eastem Zone Bench, Kolkata.

This is for favour of your kind information and necessary action.

Encl: As above.

Yours Faithfully,

\N{{$lL-t*q'\o1r/
Tahasi ldar,' Jharsugutld

TAH-1:3!Loisjrr-tt'*'st-lGuDq
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Tapau Kumar Badhal
Vs.

Govt. of Odlsha & Ors.

Bv e-m v S d Post

(Respondeut No.9)

BEFORE THE NATIONAL GREEN TRIBUNAL
EASTTRN ZONE BENCH, KOLr{ATA

(Through Physical Hearing with Hybrid Mode)

Original Application No. 23/2O28/Ez

To,

Whereas the above titled Origiaat Application No. 23l2O25lDZ (Copy of
Application & order dated 03.09.2025 annexed) is listed on 16.O9.2025 at
fb.SO A.I\,1. before the Hon'ble National Green Tribunal, Eastern Zone Bench

at Finance Centre, 3rd Floor, Block IlI, Action Area-II, New Town, Kolkata
(W.B)-7OO 161 for your appearance in Person or by a pleader duly instructed'

2. Take Notice that in default of your appearance on t]re date above

mentioned the said Application will be heard and determined in your

absence.

3'GivenundermyhandandthesealofthisTribunal,thiso3'dSep'2o25.
Note: (For Orders, cause Lists & other information, please visit our website:

M/S Infra tngineers Private Llmited
through its Managing Director
MSIL Building, I(hapuria, Madhupatna,
Dist: Cuttack, Odisha, India -7530I0
E-mai1: msiltOrnsil.co.in

NOTICE
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Sub :-

DISTRICT OFFTCE : JHARSUGUDA
(JUDICIAL SECTION)

No. VK- 9712025 I / Judl. Dated, o7l o1l2as

The Tahasildar,Jharsuguda.

Service of Notice to M/S lnfra Engineering Private Limited' through its

Managing Director, MSIL, eutOing lfnapuria,Madhupatna'Cuttack"

I
4o
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o
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Sir,
ln inviting a reference to the subject cited above, I am to enclose herewith

notice received from the Registrar, Hon',ble NGT,Kolkata,Eastern Bench, for service

upon M/S lnfra Engineering Private Limited through its Managing Director,MSlL Bulding

Khapuria,Cuttack in OA No 2312A25 filed by Tapa Kumar Badhei Vrs State and return

the same before the date fixed.

This may please be treated as most important and urgent.

Yours fa thtully,

Additional Distri te,
trr--Jharsuguda
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